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Fire In an 011 Storqe at Coclala 

4621. SHRI GADTLlNGANA GOWD: 
Will the Minister of PETROLEUM AND 
CHEMICALS be pleased to state: 

(a) whether it is a fact that there was fire 
in one of the Oil Storages at Cochin about a 
few months back; 

(b) if so, the utent of loss suffered: and 

(e) the causes of the fire and the results 
of investigations. if any? 

THE MINISTER 
THE MINISTRY 

OF STATE IN 
OF PETROLEUM 

AND CHEMICALS (SHRI RAGHU 
RAMAlAH): (a) Yes, Sir. 

(b) Ra. 1850/· approximately. 
(c) Probably due to tta<:cl of oil havinll 
~ a10na with rain water into the area 
0UIaide the illllailation adcled to the pre-
_ or a nakod liibl ~. 

Fa .... for Irriptlon IIId Pow8' ...."... la 
BIIIar ad U. P. 

4622. SHRI GADTLlNGANA OOWD: 
Will the Minister of IRRIGATION AND 
POWER be pleased to state: 

(a) whether it is a fact that durina the lUI 
three Plan periods, inadequate provision of 
funds for irriplion and power purposes were 
made which impeded lhe progress of lhe 
schemes in the States of Bihar and Uttar 
Pradesh; 

(b) if so, the reasons therefor; 
(e) whether adequale provision Is propolod 

for the·pufPOsc durinllthe Fourth Five Year 
Plan in respect of those States; and 

(d) if so. the details lhereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI SIDDHESHWAR PRA-
SAD): (a) and (b). The prolfCll of COnl-
truction of Irription and Power Projectl 
all over the country includin, thOle in Uttar 
Pradesh and Bihar has been affected due 
to constraint on resources. 

(c) and (d). The Fourth Pive Year Plan Is 
yet to be finalised. 

Major IrrIptloa Pro)em la IIItIIa 

4623. SHRI GADTLINGANA OOWD: 
Will the Minister of IRRIGATION AND 
POWER be pleased to state: 

(a) the number of Major Irription Pro-
jects which Government have propolod to 
take up in 1968-69; and 

(b) the States where these project. will be 
taken or have been taken up? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI SIDDHESHWAR PRA· 
SAD): (a) and (b). Durin, 1968-69, 
approval has been accorded to the State 
Governmenls concerned to undertake the 
followinll Major Irription Project.:-

(i) Sone Hilh Level eanal-{Bihar) 

(ii) KuLadi S .... I-{Mahara!ihtra) 

(iii) lmpm __ t to '-1Iu"da ean.J 
S)'JIem State I-{U.P.) 




